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minimum family pension at Rs. 375/- p.m.
w.e.f. 1.1.1986. Unlike pension, family pen-
sion is granted without reference to the ac-
tual length of service of the deceased em-
ployse. Family pension at twice the normal
rates, subject to certain conditions, is paid
for the initial period of 7 years from the date
of death of an employee or upto the date the
employee would have attained 65 years had
he survived. In addition, family pensioners
are also granted dearness relief as sanc-
tioned from time to time to pensioners.

(b) and (c). Do not arise.

Employment on Compassionate
Grounds

6933. SHRI RAM SAGAR (Saidpur):
Will the PRIME MINISTER be pleased to
state:

(a) whether Government propose to
review the instructions regarding grant of
compassionate employment to the ward on
the death of a Government servant as the
present instructions do not envisage guar-
antee of compassionate employment: and

(b) if so, the details of the proposed
changes to be made?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) No, Sir.

(b) Does not arise.
Nomination on J.C M.

6934. SHRI RAM SAGAR (Saidpur):
Will the PRIME MINISTER be pleased to
state:

(a) whether nominations on the Joint
Consultative Machinery (JCM) are to be
made by the Governing Bodies of the Serv-
ice Associations only and there is no provi-
sion for a direct election to J.C.M.;

VAISAKHA 10, 1912 (SAKA)

Written Answers 366

(b) if so, whether Government propose
to send persons in the J.C.M. through direct
elections only so as to improve the status
and functioning of the J.C.M. body; and

(c) if not, the reasons thereof?

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) As per the
provisions of the Scheme for Joint Consulta-
tive Machinery, the nomination of Staff Side
members on the JCM are made by the
recognised service associations in the pre-
scribed manner. There is no provision for a
direct elections to J.C.M.

(b) and (c). The nominations of the Staff
Side members to the JCM is done in a
manner which has been mutually agreed to
by the Government and Leaders of the Staff
Side. The JCM is functioning satisfactorily
and there is no proposal to send persons in
the JCM through direct elections.

Objective of National Natural Re-
sources Management System

6935. SHRIM.M. PALLAM RAJU: Will
the PRIME MINISTER be pleased to state:

(a) the objectives of the National Natu-
ral Resources Management System
(NNRMS);

(b) the names of the various sources
from where its information is obtained /gath-
ered: and

(c) the names of the various users of the
data/information generated by the NNRMS?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIMATI MANEKA GANDHI): (a)
The major objectives of National Natural
Resources Management System (NNRMS)
are:



